Bilaspur, this the 25th @y of September, 2001

' Hon'ble Shri Justice V.8.Aggarwal, Chairman
Hon'ble Shri Anand Kumar Bhatt, hdministrative Member

Gamil Minj, Son of late Shri

Leos Minj, aged about 60 years,
occupation s Asstt.Station Director,
All India Radio, hmbikapur,

Distt, Sarguja (Chmtisgarh),
R/0 Nampakala Ambikapur
Distt, Sarguja

(By AMdvocate - None) oes. bpplicant
Vs,

1. Union of India

through the Secretary
Ministry of Infarmation &

SRS AN M2, Tl Badlo

2, The Ry & Accounts Officer, I.R.L..
Group, Camputer-V Section, Ministry
of Infarmation and Broadecasting, '
AL LMRe Building Indraprastha Estate,
N“ Delhi-110002. v ’. ..R“pmdents

(By Advocate - Shri Qa Namdeo)

ORDER (Oral)

Va3 al -

There is no appearance on behalf of the applicant,
2, The learned counsel of the respondents has brought.
' o our notice on basis of a short reply that the claim of
the applicant has already been satisfied.

e This is perhaps the reason why there is no
appearance on behalf of the applicant.

4, - Resultantly the Ob must fail and is dismissed,

as having become infructuous.

X hy—e

(Mnand Kumar Bhatt) (V<8 JAggarwal)
Administrative Member Chairman
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